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"That this House regrets to note that the Government of India has not
resolved the present crises emanating from the agitation of the farmers
against the new farms laws namely:-

a) The Farmer's Produce Trade and Commerce (Promotion and
Facilitation) Act, 2020;

b) The Farmers (Empowerment and Protection) Agreement on Price
Assurance and Farm Services Act 2020, and

c) Essential Commodities (Amendment) Act, 2020
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Now, | have been conveyed the assent of Hon'ble President under Article
254(2) of the Constitution to the three Amendment Bills namely:

a) The Farmer's Produce Trade and Commerce (Promotion and
Facilitation) Act, Special Provisions and Punjab Amendment Bill 2020

b) The Farmers (Empowerment and Protection) Agreement on Price
Assurance and Farm Services special provisions and Punjab Amendment

Bill 2020.

c) Essential Commodities special provisions at Punjab Amendment Bill,
2020 and

d) The Code of Civil Procedure Punjab Amendment Bill 2020 passed on
20th October, 2020.

Copies of State Amendment Bills are attached. This inconsiderate and
irresponsible attitude has aggravated the situation and enhanced unrest
and anguish among the farmers who have been continuing with their
peaceful agitation against the new Central Farm Laws. In the process, not
only the livelihood of our large number of farmers and farm workers have
been adversely affected but substantial loss has also been caused to
trade, business and industry in the State. Even the precious lives of 125
farmers of Punjab and farm workers have so far been lost. As a
consequence of the unfair and the unjust attitude of the Government of
India, the farmers are persisting with their demand to repeal these new
central laws. Therefore, the House resolves to once again urge upon the
Government of India to withdraw these laws unconditionally in the larger
interest of the farmers and the State and continue with the existing system
of MSP based Government procurement of foodgrains."
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